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e industry shall provide uninterrupted entry to the STP'S/ETP's inlet and outlet points, Air Pollution Control
cquipment and stack for smooth sampling/monitoring of efficiency of pollution control mensures.

The industry shall provide “Inspection Book™ at the time of inspection 1o the Board’s officials.

Whenever due 1o any aceident or other unforeseen act or event, such emission oceurs or is apprehended to
occur i excess of standards fmd down, such information shall be reported 1o the Board's offices and all other
concerned offices. In case of failure of pollution control equipment, the production process connected ta il
shall be stopped with immediate effeet.

The industry shall operate in 4 manner so that all emissions be cmitted through designated chimney/stack
only.

-In case of any damnage to the agriculture praductivity. human habitation etc. by the operation ol industry, it

shall be imperative to stop production in the industry with immediate effeer and such mformation shall be
reported o Board's offices. The ndustry shall be liable to pay compensation also in such cases as decided by
the Compeétent Authority

Uhe applicant shall apply before the 60 days of expiry of CCA or any change in production types: production
capacity/manufacturing  process/eapacity enhancement ete. or any change in efMuem discharge point or
CMiss1on point.

. The Board reserves the right to remkdaddﬁmdify any stipulated condition issued along with CCA. as may be

necessary

The person authorized shall not rent, lend, sell, transfer or otherwise transport (the hazardous waste without
abtaining prior permission of the Board.

Anv pnauthorized change in personnel, equipment as working condition as mentioned in the application by the
person authorized shall constinne o breach of his authorization.

It is the duty of the authorized person o ke prior permission of the Board 1o close down the faciliry

The authorization is valid for emporary storage of Hazardous Waste within premises only.

I'he suthorized agency shall ensure that on-hne data with regard to quantity and nature of hazardous chemicals
being used in the plant as well as air emission and waste generated within premises s displayed on Display
Board of size 6x4 feet out side the main factory gate within premises,

It is duty of the mnherized person to take prior permission of this Board to close and cleanup the facility for
resiment, storage and disposal of hazardous waste.

The applicant shall maintain record ol hazardous waste in Form-3 and shall submit annual return in Form-4 on
or before the 30™ day of June following to the financial vear 1o which that return refates

In no case any hazardous waste shall be disposed off on land. in any drain, or into any water stream. All spillage
must also be safely collected and stored.

Betore the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical and
chemical analysis of hazardous waste sample and report to the Board,

Diried hazardous sludge from the process in the plant shall be stored in double lined HDPE pit constructed
with R.C.C. or such material which does not react with the waste contained in it.

The storage area should be fenced properly and Sign/Notice Board indicating ‘Danger’ and * Hazardous® shall
be displayed at appropriate position both in Hindi and English,

Ihe industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on impervious
floor under covered shed. Hazardous waste if required shall he sold only to Registered Recyclers/Re-
PrOCCssOrs.

In case of any transportation of hazardous waste, the details in Form-10 of the Hazardous & Other Waustes
Rules, 2016 shall be submitted to the Board, P S A

- ¥
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Chiel Environment Officer
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Uttarakhand Treasury Form-209(1) 15.2
Financial Handbook Vol. V, Part- Il
Form No. 43A(1)
(See Paragraph 417 and 478)
Challan form for depositing amount

_ E?’:B-'T‘l—
Bank Reff. No. - IROBTHSLLO

N SRS

Name of the Treasury/Sub-Treasury/Bank/Bank Branch -State Bank Of India (Payment Gateway)

Status : (S) Completed successfully.

4 Name of the person (designation if necessary or MAHABALI STONES PVT LTD
Organization on whose behalf amount is being paid.
2 | Address Vill Papri PO Peerumadara Ramnagar
3 | Registration Number (if nécessary:l
4 | Full details of amount to be deposited (for which :
purposs and i favour of) Boundary Wall Fencing Challan
5 | Gross value of Challan 200000
6 | Met value of Challan
® 200000
T Deaprtment Director Industries
8 Related office for which challan is to be deposit District Mine Officer Nainital
9 | Full details of Head of Account 0853 - Non-ferrous mining and metallurgy
industry
10 | 13 Digit code of Head of Alc As per details below
SL No.  Services Detail Head Amount
Mineral Concession Fee rent and interest charges. 0853001020100 ! 200000
Total Challan Amount- 200000

Amount (in words) - Rs. Two Lakh only

Signature of departmental officer with seal

MAHABALI STONES PVT LTD

——— ——— ————— — — — — i — —— —— — — —— — —— — — — — — ———————— — T — —

Challan No- 08530622E0057159

Date - 29-JUN-2022

Amount in Figure(Rs.) - 200000

Amount in words - Rs. Two Lakh only

Received Through

Bank Reff. No. - IKOBTHSLLO

State Bank Of India (Payment Gatﬂ
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8 Bhawanipur Chhoi, Uttarakhand, India
¢ 83CQ+X3R, Bhawanipur Chhoi, Uttarakhand 244715

Lat 29.322581°
Long 79.088282°
59 PM
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UTTAR PRADESIH POLLUTION CONTROL BOARD
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Shivlalpur Khazanchi, Uttarakhand, India

i Dhela Rd, Jassaganja, Shivlalpur Khazanchi, Uttarakhand 244

Lat 29.388158°

* Long 79.121058°

21/06/22 12:31 PM
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= Shivlalpur Pandey, Uttarakhand, India
'_ Ramnagar, Station Rd, Shivialpur Pandey, Uttarakhand 244
Lat 29.388273"

Long 79.121117°

21/06/22 12:35 PM




Shivialpur Khazanchi, Uttarakhand, India
94PC+VG8, Pant Colony, Shivlalpur Khazanchi, Uttarakhand 24

Q Lat 29.387378°
B Long 79121673°

21/06/22 12:23 PM
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_ Shivlalpur Khazanchi, Uttarakhand, India
~ 94PC+VGB8, Pant Colony, Shivialpur Khazanchi, Uttarakhand 24
q’ g Lat 20.387427°
B Long 79121705°
21/06/22 12:19 PM
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2 Name of City & Address

3 Date of Monitoring

4 Sample Collected by
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Regional Office
Uttarakhand Pollution Control Board
Awas Vikas Colony,Haldwani (Nainital)
AMBIENT AIR QUALITY MONITORING

AAQM/HLD/24/2022-23
M/s New Ramnagar Stone Crusher
Railway Yard Ramnagar
Distt-Nainital (Uttrakhand)

21.06:2022

Sh. Ayush Negi SA
Sh. Ravindra Singh Jarout MA

OBSERVATION
Parameter Meonitoring Location Measured Value Standard Value
- (pa/m?) (Hg/m?)
Suspended
Particulate About 10 meter from 5405 600
Matter (SPM) crushing unit.
¥ L]
"'-' A s "".' | ! e -4 &
R . t :

Scientific Assistant Asstt. Scientffic Officer Regional Officer

o S o
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_.'.‘."'".'"_;_ Uttarakhand Pollution Control Board
r“‘ ‘!{-‘: Regional Office, Haldwani,
|/ 4 Awas Vikas Colony Nainital Road,
Haldwani (Nainital).Uttarakhand 263139
phone no:(05946)-221532,22561K
Provisional Consent Order (CCA)
Application No-2182864 Dated: 03/06/2022
Ref No-10151/UEPPCB/Haldwani RO/Nainital/CTO/2182864 Valid upto: 31/03/2027

Besides streamlining and simplifying of regulatory regime,Uttarakhand Pollution Control Board has taken initiative in from of introduction of Consolidated
Consent and Authonization (CC&A) which provides tor a one shot application and clearance of the cansents under Water Act,Aur Act and Authonzanon under
Hezardous Wastes Rules for a period of § yvears. Consolidated Consent and Authorisation Board issues consolidated consent and Authorization to an indusirial unit

for operation of plant/carrying put industrial activity specifyving following condibions,

Consolidated Consent and Authorisation

In exercise of the power conférred under section-25 of the Water (Prevention and Control of Pollution) Act-1974, under section-21 ol the A ( Prevention and
Control of Pollution)Act- 1981

and Authonzation under rule 3(c)& 5(5)of the Hazardous Wiste (Management. Handling and Transhoundory Movement) Rulesi 22008 framed under the
EiMAct- 1980

And whereas Board has received consolidated Applicanon No (CiO:CCA-Renew) 2182864 and Dated 3105/2022 Jor the consobidated consent and
authorization(CC&A) ol this Board under the provisions / rules of the aloresaid Acts Consent & Authorization is hereby granted as under
CONSENT AND AUTHORISATION : tunder the provisions | rules of the aforesaid environmental acts)

To

M/s New Ramnagar Stone Company

Railwy Yard, Ramnagar, Distt. - Nainital

Tehsil: Ramnagar

District: Nainital

Phone No: 7017890117

Consent Order No: 2182864 Renew Valid upto: 31/03/2027

All Conditions under the AIR ACT-1981 WATER ACT-1974 HAZARDOUS ACT-2008 shall be Applicable 1o you as mentioned
in the detailed Consent Order ***

GENERAL CONDITIONS :-

a) This orider 15 provisional order and detailed order 1s considered as final

b} All the conditions & provisions under the Water Act 1974, the Air Act 1981 and the Environment { Protection) Act i, V21986 and the rules muade there under shall
be complied with

1 All the conditions & provisions under the Hazardous Waste (Management, Handling and Trans boundary Movement) Rules 2008 as amended shall be complied
) The apphicant shall provide portholes, ladder, platform ete ot chimmey(s) for monitoring the air emissions and the same shall be open for inspection w/and for
use of Boardi; Yos stall. The clumney(s) vents attached to various sources of emission shall be designed by numbers such as 5-1. 8-2, etc. and these shall be
painted/ displayed to facilitate wdentification,

¢) The industry shall take adequate measures for contral of noise levels from its own sources within the premises so as o maimtam ambient air quality standards in

respect of noise to less than T3dBIA) during day time and TOABIA) during night time. Daytime is reckoned in between 6 a.m. and 10 pom. and nighttime 15

i:l__. This is -.'unyg;ncnﬂul order. Signature is not required. i
T Pagel ‘1/ /




reckor = veen 10 pom. and 6 a.m 1 75
-

I In case of change of ownership/management the name and address of the new owners! panners directors/ proprietor or equipment or working conditions as
mentioned in the consents form / order should immediately be intimated to the Board.

) Industry shall have to display data outside the main factory gate with regard to quantity and nature of hazardous chemicals bemng handled in the plant, mcluding
waste water and air emissions and solid hazadous wastes generated within the factory premises

h) The CCA shall be produced for mspection at the request of on officer authorized by the Uttarakhand Pollution Control Board

1) Any unauthorized change in personpel, equipment or working conditions as mentioned in the CCA order by CCA holder shall constitute a breach of this CCA

1) Adequate plantation shall be carred out all along the periphery of the mdusirial premises in such o way that the depsity of plantation is atleast 1000 trees per
acre of land and a green belt of 5 meters wadth is developed

K) The applicant shall have to submit the returns n preseribed form regarding water consumption and shall have to make payment of water cess to the Bourd

under the Water Cess Act- 1977

#*% Note : ACT-Specific, Industry-specific, Area-specific Conditions
alongwith Produet,Waste water effluent details shall be precisely
mentioned in the DETAILED Consent Order.

##%#% Note : This is only provisional communication, The final
Consent/Authorization in hard copy with duly signed by competent
authority shall the final and valid Consent/Authorization,

For and on behalf of

Uttarakhand Pollution Control Board

RO Haldwani
Dr D K Joshi
Mobile no-9412998572

me = v P

This 1s computer generated order. Signature 15 not required.







TPH - Q7
e-Challan Bank Reff. No. - CU05712221717

Treasury Form-209(1)
Financial Handbook Vol. V, Part- i
Form No. 43A(1)

(See Paragraph 417 and 478)
Challan form for depositing amount

TFMS

]:\:t:;r‘.‘.lkhﬂﬁﬁ

Name of the Treasury/Sub-Treasury/Bank/Bank Branch -State Bank Of India (Payment Gateway)

Status : (S) Completed successfully.

1 Name of the person (designation if necessary or NEW RAMNAGAR STONE CRUSHER
| Orp==im=fi~= =" -~a hehalf amount is being paid.

e - —_

2 | Address SHIVLALPUR CHUNGI; NEAR
RAILWAY YARD RAMNAGAR,
NAINITAL Uttarakhand 244715

3 | Registration Number (if necessary)

4 | Full details of amount to be deposited (for which

purpose and in favour of) Boundary Wall Fencing Challan

5 | Gross value of Challan 200000
6 | Netvalue of Challan 200000
7 Deaprtment Director Industries
8 Related office for which challan is to be deposit District Mine Officer Nainital
9 | Full details of Head of Account 0853 - Non-ferrous mining and metallurgy
industry
10 13 Digit code of Head of Alc As per details below
SLNo. Services | Detail Head |Amount
1 Mineral Concession Fee rent and interest charges. /0853001020100 200000
Total Challan Amount- | 200000
Amount (in words) - Rs. Two Lakh only
Signature of departmental officer with seal NEW RAMNAGAR STONE CRUSHER
Challan No- 08530622E0055646 Amount in Figure(Rs.) - 200000
Date - 28-JUN-2022 Amount in words - Rs. Two Lakh only

Received Through

Bank Reff. No. - CKU0571222

State Bank Of India (Payment Gateway)
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Shivlalpur Khazanchi, Uttarakhand, India

94PC+VG8, Pant Colony, Shivlalpur Khazanchi, Uttarakhand 24
Lat 29.387505°

Long 79.121313°

21/06/22 11:52 AM
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- SRIGUS YATGRYT HRETT UG Hgyour f=or 91 |
&Y BrgTerd: ATy fasRT @, g™l (FHETe) |
UEPPCB Ph No.- 05946-225618, 221532 -,
ReUEPPCEB/ROA] =/ 7 7. o 7o e =0 7o
? /[ 4 ,// //_ i £, / - _,I T by
- 4 Registered/AD  ~
A ‘ PCB ID-22471
M/s A B Constructions CTE- fresh
Khasara No- 255, 252/1, 253, 250 & 252/1 S, 4nass ]
Village-Udaypuri Bbandobasti, Ramnagar, Nainital. /

fava—vafawlia gquor @) gfie I ¢ g @ e g sl s u fnfa

RISy,

TF R

S Rvas ey smie g 22.03.19 TUT Inward No—241017 & §=< o | YD e
frar fovan ar| Sam &1 gafarig yguer & gfewm & frafafas faftre ol @ amr

vl @ W ST & W\ [ afed Wi @1 Al # |

1

semafed va fFeafafua Aftre ot @ foe & fda fa @ @ g

(@) ¥IeT © Khasara No- 255, 252/1. 253, 250 & 252/1, Village-Udaypuri Bbandobasti, Ramnagar,
Nainital.

(@) IeTEA : Stone Grits, Sand, Bajri & Boulders-24000.000 MT/Month.

(1) H%O @eal Hicl— River Bed Material & Stone Boulders-24000 000 MT/Month.

() 3ienfires Iae &1 "ET I

(3) wgw $o - I |

Sugad fawg aw] ¥ fadl M ueR § uRadd & W g sEmafa gRv o3 g @Al

NgEgE BT |

2

3.

8.

gerT # gRa ufeem @ g # @ Y unfy Roid g@ waien #§ ude "5E @ 10d)
dnre g fAvar afte @i |

I H I 4 qh UNBT A B, T9 ab H 98 ¥ Ao Ug gy ARfgE & =i
HEAfd WTE 1 @Y ol | Ol Td iy Wedfd ure @we g ghiE H Ired U awe @ faf
A &9 ¥ ¥ 2 7 ved MuiRa weafd smes o3l @1 Iwrea yd ued aaE @l Seoid
$Rd §U 39 Brafed # g & oA B fwn S, afe Swied 1 sgerer JE dwen 8
gad sl & e wmfduEl & smrfa 9am & e fan 5l @ wae @ Rivs
FHIAATE @ O Wi 2 |

QE A TR TR BN W Id R S drtea grn s @ e gihafia e
Y |

T8 AR FEY UF AE CBRe], IETe B A B, e e dfted da @ oAaream |
e 4 féar 5 |

7e aFmfed yafaveia gfesv 4 w3 @R afsa &g Al 9o & si=ela & 79 2
IU & emal fRaiever va ufear uftads @ gd € @ sl wra fs s sifvard 2
ag wenfy wee g wWiad st @ sefAas gufavia gfewr | feta & ol 1 3o
ER IS YA BT Wi et if @ srafifea wifdurr @ srepurem gafea fean
W |

e BRI "0 ULy gRa afdavu /90 =ararera /wem W g uifg va gika &1 arel
wf fewt &1 e g fdar sma |

(5‘ . | Bl Ay /V‘“

‘onsent-Reject | CCA Order / NOC Order (PCR) Uploaded in KGN on 220000009 11:59:39 from 1P No: 117,205, 138.212.

B. 22471-A B Cunstructions sceepts the LEGAL responsibility
wnd undertakes that the furnished information is CORRECT & ACCURATE.
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o/ SEn N AT Gie @ YA B @ g9 § CGWA /e R W armfed wred faar S
sfard €|

10, SEmT H gafaver wewr sifefrav-19ee wemrwEif # FwiRa wmel @ seueE gl
fasar w3 |

1. SRefae SENT & WATer 39 WeR fhar 9 6 uague wwaeh Rerga 3w srafag # g
7 8| wgyu wrel e ord B9 ud Iwel gfte @M W s wa om e e
THSM HATAT |
12. T8 FMfed v u= o fumil, sam fawm & aiper RgvE v wem W @ aaEk
O & ® SURId 81 7179 8nfl |
13. U8 NS AT U5 Haa dig 99 @ fom dw 2
Fuar e @ 6 Suden forRea fAftre sml od wmmg widt @1 gardl va e e |
FHH W 4 g Afa sEmfa wwor v e = R s swde fafine ol wgmr wat @
e H FET R 39 drated d fA 310519 9% 9ud suTeH sir@n Uf¥d @1 ond | srarer
amer fFrafia afda o S, armen arufea warer g3 Prse @ Rar s

Hagiy,

it
_______,_,_.J-

(?JTC‘ A Gﬁ'ﬂﬁ}
&g aifererd)

9o %o Td feHie JURTERIgHN |
ufeferfi—wew wfya feley, garmave gafary weewr vd gguvr Fasm 918, devgs &1 ame
AR g | 7

ATy JfdraT

} in XGN aLE :59:39 1 No: 117.205.138.212
A, Previous Consent-Rejeet 1 CCA Order | NOC Ovder (PCR) Uplosded in NGN on 221072019 11:59:39 from 1T No

. 22471-A B Constructions accepts the LEGAL rﬂpnusihil.lh e -
and wnderfnkes that the furnished information is CORRECT & ACCURATE.
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et TGS ¥HA
stehfirs e s
v\ / VII-1 /2018 / 38 EHIT W2 / 18
Tewre, e QA e, 2018
Frgted M
FEvTETe @ IR AR @, AeRd ©F PR, AWEE e o 'R
e fEw wire 3w AR 206 & T fAevm, qam v7 wfed o ITve g
TSR w00 9 a5 - 2&:}/'{ﬂﬁc,"‘j_c@ﬁuéo,fﬁo,f2018--19. fears o7 A, 2018 &
4§ Ho Uodle dr@ell-l WG BIOIGE I, IFANR, GRS el & SHTe JiaTe, wee
TR, AW Jeugd alaEl @ gamTa WA o 36 & WIW o 255 Al 0414 Bo, 256
T 0120 Eo, W Wo 16 B 252/1 ¥l 0104 Ro, 253 TWA 03790 Ro, 250 YA 0.2660 Bo.
251 @A 0.0700 Fo, 252 /2 AT 00660 Bo Wel T@El 1419 Bo A A F 100 <7 ¥ @R e
w1 P @re # A /v 3G o5 (@) af A ol @ fou s frm ol @ andie
wrea 5 o @ arpda wem @ S @ -
v WP e vard gr @ @ WUE (Equipment) B GRWR @l amERdla @
ey wnfd fba s |
y @It @ | gR BRI e 39TE @ AR ONe aENean & A fen
AT WTEYEE B o SudfrEl @ Hvgn @ dUE A @R ¥ FH o1 Mo Ha @A
gy Hurd @ Wead @E Afewn), Wow @ @fed e duw Jeeeve qafa
r weew v payo frgmo 1d @ efaffend @ s s g
3 4l 4w /AUR Hie & wrery @ Surz RuiRa aee @ ade o o
man @ sRe G owl® ® 2 Q) a TF & edeve sffte fen amm, o
faaifra @f G@dNs % = T JEm |
4 BT Wi @A T W wTE e wvAr afver wm R ge 3wl sem
{Suspended Particulate Maner) &1 Fed 600 pg/m’ A FHE |
5 BORT e @l g W @ it s afand g e aft gge R 9
75 dBB(A )l og W3 T M3 4 70 dB(A) Leq § T B
8 W e A2l ERUR ot @] covered shed © TR TAINT FE R | g F
fga O¥ water sprinkler S SfFard g |
7 WA @ Wl g BT R B sy @ Wil At owp @ @t |
8 WA e @l g W A @ d gOW ) @awen au ot ® our & fafie
fogam avi o wawn &l &l Rredt @5 q@ g1 4 3 S
o Wil e W G aR @YE YF A el B e el wonfan @ g @ eRe
Gl @ fiar @R I6 FEG T B | I U AR IS g A B A
8 uwm w2l AN R Of Wes g oRE @ wHY ami op WIE Y ey #
qul R ) S |
10. BAIFTT @ Ml gRI wh @ vefda @ e wateRmr weem affies, 198 @
N FR GYER U TR ARGR G AY0-WRA W ST s /affm 4 efm
i fran Pyden-geary ol wia sifard wu @ qof e 8
‘%LL” Q 1 el g W e, WA wRue SR qe @t fagat w
e \\\, FIFUHATHN Water sprinklers FAR & @0 A Jrdh, et q@ o & Rk
\rﬂ & F &R T
07'\ 2 W wre el g waR § Rftre yer @ AoE o qur ods a@d @)

v \n_@\)v

: i DN

@ W ) mfE ward d JRIEEHAR o6 -2 9411 @ |

e 4V % m =
—— .
cifie tnformatinn Called for (000) L ploaded in NGNS on 03092008 17 IS oo 11 Nz DET 208000004

B. 22471-A B Constructions accepts the LEGAL responsibilin
and undertakes that the furnished information i € ORRECT & ACCURATE,



=yaluaung unlicensea U}'nam’ICl"Lﬂ' reaure. GHCK nere tor aetails. 14:U'.evai1
e

& S 182

13 F9e &7 92 % 4@ ol & frere .

Hﬁce"hj I'F'--i :,E ARy o B @) m%ﬁ et & -‘ra_ ﬁﬁm‘ Uﬂﬁ foraa

Tqmthrsrafa%mamm I e B AW fw D
16 BAFIT @ @Ell g SEETE R BN ke

i LN, ; ) T e

R’%TT’T _‘f*_ﬂ'f-‘. gre ey wne, el %‘ 2{;’ E,ﬁ' B, _‘W’éﬂ

R @ s B ml‘ﬁi? e Aifa. 2016, vurraRE A Pt
18wl @re @l e @ee o 8 s/

2 - HIKR oA
il wfr (v wT e W@ o A ﬁw T WSRY T4 GReE
quTERIE 2018 & EMR WM vl @ framw) framae, 2015

| | I T@A
#en- 1U2| (1)/vi-1 /2018 Tgfeetia | i
gfaferfa Frerfafa @ wemme va WAYE ST gq fa

1 fdwa, el ufved @R, Semve, e )

l .e"ﬁaﬁ}ﬂr: e | ' l

, 3 #ew afeg, gavars gufave e A0 1S, A

%ﬂﬁﬂfﬁ@mﬁ@mﬁwmﬂﬂ%%mﬁ#ﬁﬁﬁﬁ vty

. ;1 \"‘:T‘-IWT Consent 1o operate i tﬁ BT '\jﬁﬁﬂﬂ GE | S
4. Ho Yodlo BRI WA, BIER 8, IFAIR. TG eaI'vﬁr::'ﬂm1

ME FIee | | | |

i

TR,
s ™
I wfug

| S gy

{luny L |!!|I;J||.r|1 in SGN en 013 na2s 17:.46:51 Tram 1P N 117.205.1 .14,

i O ulled for
¢ LEGAL 1y wpomsibility .
formation is € ORREC T & AVCOURA k.

v, Aoy Specilic Luformatis
#. 22471-A B Constructions accepls th
and underiakes that the furnished in
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Ramnagar, Uttarakhand, India
83QX+5H2, Ramnagar, Uttarakhand 244715, India

Lat 29.337468°

Long 79.098835°
21/06/22 02:10 PM

o
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Ramnagar, Uttarakhand, India
83QX+5H2, Ramnagar, Uttarakhand 244715, India

Lat 29.337392°
Long 79.098941°
21/06/22 02:10 PM
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Gangapur Pahari, Uttarakhand, India

Ramnagar, Basai, Chandrapur Tiwari, Gangapur Pahari, Uttarakhang
India

Lat 29.345085°

Long 79.070331°

21/06/22 02:04 PM

o
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ut.n. . .,w 1 l.h‘n..ﬁuﬂ. ,.; ._..,l MhH GPS Map Camera
nivpug@snda
Peerumadara, 83PX+QWF, Shivpur Tanda, Uttarakhand 244715, India
Lat 29.336316°
Long 79.100271°
H00gle B 21/06/22 02:00 PM
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— Regional Office
% Uttarakhand Pollution Control Board
uf L o
17 < Awas Vikas Colony,Haldwani (Nainital)
AMBIENT AIR QUALITY MONITORING
1 Report No. AAQM/HLD/26/2022-23
2 Name of City & Address M/s AV Natural( Screening Plant)
Udaipuri Bandobasti, Ramnagar
Distt-Nainital (Uttrakhand)
3 Date of\E‘lorwitoring 21.06.2022
4 Sample Collected by Sh. Ayush Negi SA
Sh. Ravindra Singh Jarout MA
OBSERVATION
Parameter Maonitoring Location Measured Value Standard Value
(Hg/m’) (Hg/m’)
Suspended
Particulate About 10 meter from 382.2 600
Matter (SPM) Screening Plant
\\L:I\ & ',; . J- - I\"‘ -— B
T o
Scientific Assistant Asstt. Scientific Officer Regional Officer

e wﬁf,,gfrb
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'x Uttarakhand Environment Protection & Pollution Control Board - Haldwani R.O.
Provisional Consent Order (CCA) R ooy

: Nanital Road

Haldwani

r Consent No. AWH-21618 Valid upto: 31/03/2023 ] Tele : 05946-221532,225618

[.ﬂpﬁuﬁm:m:m No. 265678 Dt. 08/06/2020, Granted On: 29/07/2020 ” PCB 1d:22471 ]

Besides streamlining and simplifying of regulatory regime,Uttarakhand Environment Protection & Pollution Control Board has taken
initiative in from of introduction of Consolidated Gonsent and Authorization (CC&A) which provides for a one shot application and
clearance of the consents under Water Act,Air Act and Authorization under Hazardous Wastes Rules for a period of 5 years.

Board issues consolidated consent and Authorization to an industrial unit for operation of plant/carrying out industrial activity specifying
following conditions.

In exercise of the power conferred under section-25 of the Water (Prevention and Control of Pollution) Act-1974, under section-21 of the
Air (Prevention and Control of Pollution)Act-1981

and Authorization under rule 3(c)& 5(5)of the Hazardous Waste (Management. Handling and Transboundary Movement)
Rules'2008 framed under the E(P)Act-1986.
And whereas Board has received consolidated Application No.(CtO:CCA-Renewal) 265678 and Dated 08/06/2020 lor the consolidated

consent and authorization(CC&A) of this Board under the provisions / rules of the aforesaid Acts Consent & Authorization is hcrchy
granted as under.

CONSENT AND AUTHORISATION : (under the provisions / rules of the aforesaid environmental acts)

To,

M/s. A B Constructions,

Khasara No. - 255, 252/1, 253, 250 & 252/1,, Village - Udaypuri Bandobasti, Tehsil - Ramnagar,
City : Udaypuri Bandobasti,

Dist : Nainital, Tal : Ramnagar, SIDC : Not In Any SIDC

Phone : 9012284444

= r

1. Consent Order No:  AWH-21618 Valid Upto: 31/03/2023

2. All Conditions under the AIR ACT-1981 WATER ACT-1974 HAZARDOUS ACT-2008 shall be Applicable to you as mentioned in the detailed
Consent Order *** -

Consented CETP: munmmﬂm:z
Consented TSDF: Not Regd with any TSDF

3. GENERAL CONDITIONS :-

#) This order is provisional order and detailed order is considered as final.
b} All the conditions & provisions under the Water Act 1974, the Air Act 1981 and the Environment (Protection) Act = 1986 and the rules made there under shall be
£ lied with *
cm the conditions & provisions under the Hazardous Waste (Management, Handling and Trans boundary Movement) Rules 2008 as amended shall be complied
d) The applicant shall provide pontholes, ladder, platform etc at chimney(s) for monitoring the air emissions and the sume shall be open for inspection foand for use
of Board's stafT. The chimney(s) vents attached to various sources ol emission shall be designed by numbers such
as 8-1. §-2. ete. and these shall be painted’ displayed 1o facilitate identification
¢) The industry shall take adequate measures (or control of noise levels Trom s vwn sources within the premises <o as o mamtan ambient air gualiny standards in
resprect of noise 1 less than 75IBIA ) during day tme and TOJBOA ) during wight time. Daytime is reckoned in between 6 am. aid 10 pom. and nighttime is reckoned
Petween 1 pom. and 6 a.m.
1) In casc of change of ownership/management the name and address of the new owners! pariners! dircctors/ propricior or cquipment or working conditions as
mentioned in the consents form / order should immediately be intimated to the Board.
¢} Industry shall have to display data outside the main faciory gate with regard to quantity and nature of hazardous chemicals being handled in the plant, including
waste water and air emissions and solid hazardous wastes generated within the factory premises.

+ h) The CCA shall be produced for inspection at the request gf an officer authonized by the Uttarakhand Environment Proiection & Pollution Control Board,
i) Any unauthorized change in personnel, equipment or working conditions as mentioned in the CCA order by CCA holder shall constituie a breach of this CCA.
i1 Adequate plantation shall be carmied out all along the periphery of the industrial premises in such a way that the density of plantation is atleast 1000 trees per acre ol
land and a green bel of 5 meters width is developed.
K.} The applicant shall have 1o submit the returns in prescribed form regarding \\'IlL‘l’fﬂl‘lﬁuil‘lj\llt\n and shall have 1o make paymemt of water cess 1o the Board umler
the Water Cess Act- 1977, .

-

For and on behalf of
** Note : ACT-Specific, Industry-specific, Area-specific Conditions alongwith Product, Uttarakhand ! LP i
Waste water effiuent details shall be preciéBly mentioned in the DETAILED Consent e :;,,uﬁ;‘:"c"::l‘,‘;’l‘a B &
Order.
*** Note :This is only provisional communication. The final Consent/Authorization in .
hard copy with duly signed by competent authority shall the final and valid
Consent/Authorization.
( Member Secretary )
-
Printed On : 30/07/2020 ('umputrr generated Order thro XGN, does NOT require Physicalghip 1

s w‘vw

" & -



& IFMS e-Challan

Uttarakhand Treasury Form-209(1)
Financial Handbook Vol. V, Part- I
Form No. 43A(1)
(See Paragraph 417 and 478)
Challan form for depositing amount

Name of the Treasury/Sub-Treasury/Bank/Bank Branch -State Bank Of India (Payment Gateway)

Status : (S) Completed successfully.

1 Name of the person (designation if necessary or A VNATURALS
Organization on whose behalf amount is being paid.

—
N

2 | Address NEAR TRUCK UNION, KASHIPUR
ROAD, RAMNAGAR Uttarakhand
244715

3 | Registration Number (if necessary)

4 | Full details of amount to be deposited (for which

purpose and in favour of) Boundary Wall Fencing Challan

5 | Gross value of Challan p 200000
6 | Netvalue of Challan 200000
7 | Deaprtment ‘ %l Director Industries
8 | Related office for which challan is to be deposit District Mine Officer Nainital
9 | Full details of Head of Account 0853 - Non-ferrous mining and metallurgy
industry
10 13 Digit code of Head of Alc As per details below
: A : o e
i SL No. 'Services & |Detail Head ' | Amount
1 iMineral Concession Fee rent and interest charges. 0853001020100 200000
Total Challan Amount- ’ 200000
Amount (in words) - Rs. Two Lakh only
Signature of departmental officer with seal AV NATURALS
Challan No- 08530622E0055845 Amount in Figure(Rs.) - 200000
Date - 28-JUN-2022 Amount in words - Rs. Two Lakh only

Received Through

Bank Reff. No. - CPABUIYLRS

State Bank Of India (Payment Gateway)
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' Shivpur Tanda, Uttarakhand, India
Peerumadara, 83PX+QWF, Shivpur Tanda, Uttarakhand 244
Lat 29.33696°

Long 79.099817°
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Sitapur Tanda, Uttarakhand, India

84M2+R3, Sitapur Tanda, Uttarakhand 244715, Indi
Lat 29.334815°
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o, S—— Uttarakhand Pollution Control Board
a ‘. Regional Office, Haldwani.

“” Awas Vikas Colony Nainital Road,

Haldwani ( Nainital) L ttarakhand 263139

phone no:(05946)-221532. 225018

Provisional Consent Order (CTE)

Application No-2601643 Dated: 04/06/2022

Ref No-11922/UEPPCB/Haldwani RO/Nainital/CTE/2601643 Valid upto: 03/06/2027

To

M/s KATARIA STONE CRUSHER

Khasara No. - 167, 165/7/2, 223, 168, 165/10/1, Village- Papri, Tehsil - Ramnagar, Nainital, Uttarakhand - 244715
District: Nainital

Phone no: 8433438002

SUB: Consent to Establish (NOC) under Scction 25 of
REF: Your Application No, (CtE:CTE)-Fresh 2601643 and Dated 18/05/2022

Without prejudice to the powers of this Board under the Water ( Prevention and Control of Pollution) Act- 1974, the Air Act- 1981 and the Environment (Protection)
Act=-1986 and withow reducing your responsibilities under the sard Acts in any way, this 15 to inform you that thes Board granis Consent to Estabhish tor setting up
of an industrial plant/acuivities ol Khasara No. - 167, 165:7/2, 223, 168, 16571001, Village- Papri, Tehsil - Ramnagar. Nainital., Uttarakhand - 244715 Phone Nao

43343800240 the mapufactunng of the nems/products as mentioned in the detailed order ***

The Validity period of the order will be Five Years from the date of issue of CTE (NOC) order.

| CTE Order No 2601643 Valid upte: 03062027

Al Conditions under the shall be Apphicable (o you as mentioned m the detailed Consent Order ***

Approved CETP. Mot Linked 1o any CETP

Approved TSDF: Bharat Oil & Waste Management Lud [ 1 1454]

3. GENERAL CONDITIONS :-

) This order is provisional oeder and detailed order is considered as final

by All the condinons and provisions under the Water Act 1974, the Air Act 1981 and the Environment (Protection) Act 1986 and the rules made there under shall
be complicd with®

¢} All the condittons and provisions under the Hazardous Waste (Management, Handhing and Trans boundary Movement) Rules 2008 a5 amended shall he
comphied with®

d) The concentration of Noise in ambient air within the premises of indusirial unit shall not éxceed followmg levels

Between 6 AM. and 10 P.M.: 75 dB (A)

Between 10 P.M and 6 AM : 70 dB (A)

¢} In case of change of ownership/management the name and address of the new owners | partners’ directors” proprictor or equipnient or working conditions as
mentioned in the consents form order should mmediately be intimated to the Board

1) Industry shall have 1o display data outside the main factory e wath regard 1o quantity and nature of hazardous chenicals being handled inthe plant, including

waste water and air emissions and <olid hazardous wastes generated within the factory premises.

/
ﬁj— This ':’;‘:}'LH generated order, Signature is not required
/ Pagel
'VL ﬁm' ’ 5/




!
gl !\ ruate plantation shall be carried out all along the periphery of the industrial premises in such a way that the density of plantation is atleast |ﬁll'w.~ pur
Yere dwrand and a green belt of 5 meters width is developed
h) The applicant shall have to submit the returms in prescribed form regarding water consumption and shall have to make payment of water cess to the Board under
the Water Cess Act- 1977
i) Adequute plantation shall be carried out all along the periphery of the indusirial premises in such a way that the density of plantation 1s atleast [0 trees per
acre of land and a green belt of § meters width is developed
1) The applicant shall obtan membershup of common infrastructure for disposal of eMuent - Hazardous waste
1) The applicant shall however, not without the prior consent of the Board bring into use any new or altered outlet for the discharge ol effTuemt or gaseous emission
or sewape waste from the proposed industrial plant. The applicant is required to make applications to this Board for this purpose in the presenbed forms under the
provisions of the Water Act- 1974, the Air Act- 1981 and the Enviromment (Protection) Act- 1986
k) It it 15 established by any competent authority that the damage 18 caused due 1o their industnal activities 1o any person or his property, m that case they wre

obliged 10 pay the compensation as determined by the competent authonty

**% Note : ACT-Specific, Industry-specific, Area-specific Conditions
alongwith Product,Waste water effluent details shall be precisely
mentioned in the DETAILED Consent Order.

**% Note : This is only provisional communication. The final
Consent/Authorization in hard copy with duly signed by competent
authority shall the final and valid Consent/Authorization.

For and on behalf of

Uttarakhand Pollution Control Board

RO Haldwani
Dr D K Joshi
Maobile no-9412998572

-
X
>

This is computer generated order. Signature is not required.
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Birpur Tara, Uttarakhand, India
Unnamed Road, Birpur Tara, Uttarakhand 244716, |

Lat 29.267401°
Long 79.045675°
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Bhawanipur Chhoi, Uttarakhand, India
Unnamed Road, Bhawanipur Chhoi, Uttarakhand 2447
Lat 29.318938°

Long 79.087995°
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Birpur Tara, Uttarakhand, India
Unnamed Road, Birpur Tara, Uttarakhand 244716, |
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Long 79.052062°
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Birpur Tara, Uttarakhand, India
Unnamed Road, Birpur Tara, Uttarakhand 244716, |

. Lat 29.267509°
' Long 79.04564°
22/06/22 05:49 PM
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Regional Office
Uttarakhand Pollution Control Board
Awas Vikas Colony,Haldwani (Nainital)

AMBIENT AIR QUALITY MONITORING

Report No.

Name of City & Address

Date of Monitoring

Sample Collected by

AAQM/HLD/28/2022-23

M/s Government Modern School

Vill- Papdi, P.O- Peerumadara
Ramnagar, Distt-Nainital (Uttrakhand)

21.06.2022 to 22.06.2022

Sh. Ayush Negi SA
Sh. Pravin Arya MA

OBSERVATION
Parameter Measured Value Standard Value
 (Mg/im™) (Hg/m™)

Sulphur Dioxide (SO2) 6.1 80
Nitrogen Dioxide (NO2) 21.96 80
Respirable Suspended Particulate 72.5 100
Matter(RSPM) PM10
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T : st
Scientific Assistant Asstt. Scientific Officer Regional Officer
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" o Regional Office
%v:?;% U::;a::;:j cF::::ti:n Co.ntf'ol E?o.ard
S 174 y,Haldwani (Nainital)
AMBIENT AIR QUALITY MONITORING
1 Report No. AAQMIHLD/29/2022-23

2 Name of City & Address

3 Date of Monitoring

4 Sample Collected by

M/s Kulwant Singh House

He5- 120

224

Vill- Jeevanandpur, P.O- Peerumadara
Ramnagar, Distt-Nainital (Uttrakhand)

21.06.2022 to 22.06.2022

Sh. Ayush Negi SA
Sh. C.B Joshi MA

OBSERVATION
Parameter Measured Value Standard Value
(ug/m’) (ng/m’)

Sulphur Dioxide (SO2) 6.2 80
Nitrogen Dioxide (NO2) 22.26 80
Respirable Suspended Particulate 74.4 100
Matter(RSPM) PM10
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Regional Office

Uttarakhand Pollution Control Board
Awas Vikas Colony,Haldwani {Nainital)

AMBIENT AIR QUALITY MONITORING

Report No.

Name of City & Address

Date of Monitoring

Sample Collected by

OBSERVATION

AAQM/HLD/33/2022-23
M/s Brijesh Hospital
Kashipur road Ramnagar
Distt-Nainital (Uttrakhand)

22.06.2022 to 23.06.2022

Sh. Ayush Negi SA
Sh Praveen Arya MA

Measured Value

Parameter Standard Value
_(ng/m’®) (ug/m®)

Sulphur Dioxide (SO2) 7.4 80
Nitrogen Dioxide (NO2) 246 80
Respirable Suspended Particulate 896 100
Matter(RSPM) PM10
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Regional Office

Uttarakhand Pollution Control Board

Vih;as Colony,Haldwani (Nainital)

AMBIENT AIR QUALITY MONITORING

1 Report No.

2 Name of City & Address

3 Date of Monitoring

4 Sample Collected by

AAQM/HLD/34/2022-23

M/s Pushkar Pant & Hardware store
Dhela road Chorpani
Ramnagar. Distt-Nainital (Uttrakhand)

22.06.2022 to 23 06 2022

Sh. Ayush Negi SA
Sh Ravindra Singh Jarout MA

OBSERVATION
Parameter Measured Values Standard Value
(ugim®) (ng/m*)

Sulphur Dioxide (S02) 69 80
Nitrogen Dioxide (NO2) . 23.05 80
Respirable Suspended Particulate T8 100
Matter(RSPM) PM10
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